NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 26.08.2021 (THURSDAY)

COURT —1I (VIRTUAL MODE)

10:30 AM
In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra,
Member (Technical)
For Orders
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. I.A. No. 909 of Asstt. Commissioner of Income Tax Lakshmi Gurung Jasveen Kaur (R1-2)
2020 in Comp. Circle — 27(1)
App. (AT) (Ins) Vs.
No. 35 0f 2020 Uttam Strips Ltd.
2. Comp. App. (AT) | Directorate of Revenue Intelligence. Ajit Sharma Pratiksha Sharma-
(Ins) No. 796 of | Vs. R1 & R2
2019 & 1.A. 970 — | Shree Ganesh Jewellery House & Ors. Ruchir Mishra-
971 of 2020 Interveners
3. Contempt Case Vasundhra Gupta Jasmeet Singh Yashodhara Roy
(AT) No. 16 of (Suspended Director of Aesthetic Stone Rajeev Sharma
2021 in Comp. Arts India Pvt Ltd.) Satish Gupta
App. (AT) (Ins) Vs. Vijendra Bangar
No. 131 of 2021 Sandeep Mathur & Anr. Sandeep Chilana

For Admission (Fresh Cases)

(Ins) No. 663 of
2021

Vs.

Atul Kumar Sansal

Resolution Professional of Universal
Buildwell Pvt. Ltd.

4. Comp. App. (AT) | Hemant Kumar Kakati Pranay Agrawala
(Ins) No. 652 of Vs.
2021 Kuldeep Verma & Ors.
5. Comp. App. (AT) | Sanjay Gupta Nipun Gautam
(Ins) No. 653 of | Vs.
2021 Committee of Creditors, Through
Ashish Kumar Srivastava
6. Comp. App. (AT) | Bindu Enterprises Pvt. Ltd. Anirudh Sanganreia
(Ins) No. 658 of | Vs.
2021 Sonu Jain, Liquidator of Falcon
Consultancy Pvt. Ltd. & Ors.
7. Comp. App. (AT) | Kotak Mahindra Bank & Anr. Niharika Sharma
(Ins) No. 661 of | Vs.
2021 Resolution Professional of Universal
Buildwell Pvt. Ltd. & Anr.
8. Comp. App. (AT) | Shyam Kishan Saraf Rishabh Jain




Comp. App. (AT)
(Ins) No. 667 of
2021

Balkrishna S. Pawar & Ors.

Vs.

Vikas Prakash Gupta

Resolution Professional of Corporate
Debtor & Ors.

Mrunal Dattatraya
Buva

For Admission (After Notice)

10.

Comp. App. (AT)
No. 42 of 2021

Registrar of Companies, West Bengal
Vs.

Bhattacharyya Bottling Plant Pvt. Ltd. &

Ors.

Sumit Kumar Jaiswal

Kamal Nayan-R1

For Hearing

11. | Comp. App. (AT) | Shailaja Vaibhav Patil & Anr. Gaurav Nair CMA Harshad
(Ins) No. 1122 of | Vs. Deshpande
2020 Harshad Deshpande & Ors. Rohit Rathi-R1
Rahul Totala-COC
With Harsh L. Behany-R5
12. | Comp. App. (AT) | Citi Co- Operative Credit and Capital Anne Methew CMA Harshad
(Ins) No. 1123 of | Ltd. Deshpande
2020 Vs. Rohit Rathi-R1
Harshad Deshpande & Ors. Rahul Totala-COC
Harsh L. Behany-R5
With
13. | Comp. App. (AT) | P.L. Adke Varun Singh Rohit Rath-R1
(Ins) No. 11 of Vs. Rahul Totala-R2
2021 Harshad Deshpande & Ors. Kritya Sinha-R3
Pranati Bhatnagar-
R5 & R6
14. | Comp. App. (AT) | Care Ratings Ltd. & Anr. Ravi Bharuka Abhijeet Sinha
No. 31 of 2021 Vs. Dipen Chatterjee
SREI Equipment Finance Ltd. & Anr. Rusha Mitra
Shreys Edupuganti-R1
With
15. | Comp. App. (AT) | Brickworks Ratings India Pvt. Ltd. Arjun Krishan Shreyas Edupugani
No. 34 of 2021 Vs. Anjan Chakraborty
SREI Equipment Finance Ltd. & Anr. Saptarshi Handal-R1
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Officiating Chairperson

-sd/-

Registrar
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